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other 25 
recommendations would be reconsidered at 
a later stags. All, the remaining 
recommendations of the Sarkaria 
Commission as also 25 recommendi1tlons 

mentioned above would be taken up lor 
consideration in the subsequent mcclin(Js o! 
the Sub-Committ~" of the Inter-StGle Council 

The recommendations already 
considered by the Sub-Committee will be 

placed at the full meeting of the Inlc'r-Slalo 
Council 

[ Translation] 

Mix Fruit Juice in Cold Oril1:;5. 

1346. PROF. PREL1 DIIUMAL: Wdlille 
Minister of FOOD pnOCESSlnG 
INDUSTRIES be pleased to state: 

(a) whetherthe Union GovcrnIl1Gnti1;"l'!o 
received any proposal from the GOVGllll1Wnt 
of Hirnahcal Pradesh suggesting to fmke it 
compulsory to mix fruil juice in cold dnnk~;: 

(b) if so, the details thereof: and 

(c) the decision taken tllereon? 

THE MINISTErl OF STATE Or: TilE 
MINISTRY OF FOOD rnOCESStr~C; 
INDUSTRIES (SHfil GlnIDII/\1l 
GOMANGO): (a) to (C). A prGpO,;;l!! 
suggestion has been received f,ul11 
Government Of Himachal Pradestl tor. 
making addition of 20% furtlJuice compulsory 
in soft drinks. Feasibilily of this propos(11 
including technical and legal aspects e!c. is 
being examined. 

[English) 

Review of Crop Insurance SCIi"::IIi': 

1347. SHRI V. SO£3HANAOIlESV'J 1\1111. 
RAO: Will the Minister of AGRICUL TUnE t)C 

pleased to state: 

(a) whethorthe Government propo~c to 

review the preseni Comprehensive Crop 
Insurance Scheme to make it more effective; 

(b) il so, ·the details thereof; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
~.lULLAPPALL Y RAMACHANDRAN): (a) 

i1nd (b). Government has reviewed the 
Comprehensive Crop Insurance Scheme 
and dGcickld that while the existing scheme 
may continue in its present form, a pilot 
scheme may be formulated lor implantation 
in one District of every State/U.T., covering 
illl farmers and all crops against all risks and 

chargil19 actuarial rates 01 premia, witho!JI 
<lny subsidy. 

(e) Does not arise. 

Prevention ollnliltration 

1348. SHRI LAL K. ADVANI: 

DR.A.K. PATEL: 

Will the Minister ot HOME AFFAIRS be 
ploZlsed to state: 

1<1) whether the Government oil Gujarat 
il::lS roquested the Union Government for 
instoll81lon of a vlgilance'post between Ewal 
and ChGIGsa to check infiltration In sensitive 

border areas as reported in the Navbharat 
Times doted June 5. 1992: 

(b) if so. the details thereof; and 

(c) the action taken thereon? 

THE MINISTER OF STATE IN THE 

'·.1INISTRY OF PARLIAMENTA8Y AFFAIRS 
I\ND THE MINISTER OF STATE IN TI'hl 
MINISTRY OF HOME. AFFAIRS (SHRI 
M.M.JACOB): (a)to(c).lnlormationisbeing. 
coliGcted and will be laid on.the table 01 the 
I louse. 




